ACTION TAKEN REPORT IN THE MATTER OF
ORIGINAL APPLICATION NO. 969 OF 2018 JOINT
SECRETARY, SOUTH INDIAN WORKER UNION,
SURAT V/S RADHIKA SYNTEX PVT. LTD, GIDC
PANDESARA, SURAT.

BASIC INFORMATION
e M/s Radhika Syntex Pvt. Ltd is a textile industry located at Plot no:433, GIDC, Pandesara,
Dist- Surat.

e Industry is a member of Common Effluent Treatment Plant (CETP) — M/s Pandesara
Infrastructure Ltd.

e Industry is having 8 TPH Steam Boiler in which coal/lignite is used as fuel at a rate of
16 MT/Day.

e Thermo pack (1500 U) using coal /lignite at 7 MT/Day.

e Common stack is provided for steam boiler and Thermopack.

e Industry has provided Multi cyclone separator, Bag filter and ESP as Air Pollution Control
Measure (APCM) to the Steam Boiler while Multi Cyclone Separator and wet scrubber as
APCM to the Thermo pack.

e Industry has obtained CCA valid up to 28/11/2019.

ACTION TAKEN
Pursuant to the last Order of this Hon’ble Tribunal dated 21.08.2019, the following steps have
been taken by Gujarat Pollution Control Board (hereinafter “GPCB”) with regard to the

recommendations laid down in the Inspection Report dated 18.05.20109.

The Regional Officer-Surat and Collector & District Magistrate, Surat jointly visited this unit
on 18/05/2019. The Joint Inspection Report dated 18.05.2019 is already on record.
Considering the above inspection report and based on observations recorded therein, Notice
of direction under section 31(A) of The Air Act, 1981 was issued to the unit on 24.05.2019
as there were certain leakages were found during the inspection dated 18.05.2019. The Notice
of Directions dated 24.05.2019 sent by GPCB to the unit is annexed herewith as
ANNEXURE 1.
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The Industry has replied to the said Notice vide letter dated 28.05.2019 with photographs
stating that:

» “We have repaired duct line. Now there is no leakage at duct line of
Thermopack. So that fugitive emission is not observed around the
Thermopack and Boiler area. Photographs Attached.

» We have already submitted Compliance of written remarks along with
documentary proof on 22.05.2019. Our ESP work is almost 90&
complete and 10% work will be completed within 1 month.”

The letter of the Industry dated 27.05.2019 with annexures is annexed herewith as
ANNEXURE 2.

Regional Office-Surat has visited this unit on 26/06/2019 for inspection. As per the analysis
report of air sample collected from common stack attached to Boiler and TFH through APCM
shows concentration of:
i.  PM=71 mg/Nm3 (Limit=150 mg/Nm3)

ii.  S02=22.98 ppm (Limit=100ppm)

iii.  NOx=12.1 ppm (limit=50 ppm)
The Inspection Report dated 26.06.2019 as well as the Air and Water Analysis Reports are
annexed herewith as ANNEXURE 3 (COLLY).

Considering the progress in corrective measures taken by the unit, GPCB issued a revocation
to the unit for further 3 months on 01/08/2019 in order to monitor the situation.
The Revocation letter dated 01.08.2019 issued by GPCB to the unit is annexed herewith as
ANNEXURE 4.
Thereafter, to ensure that the unit was acting in compliance with the conditions in the
Revocation order, GPCB again conducted an Inspection on 20/09/2019. It was observed
during the Inspection that the unit had completed the installation of the Electrostatic
Precipitator (hereinafter “ESP”’). The Analysis report of air sample collected from common
stack attached to Boiler and TFH through APCM shows concentration of:
i.  PM=34 mg/Nm? (Limit=150 mg/Nm?)
ii.  SO2=14.5 ppm (Limit=100ppm),
iii.  NOx=3 ppm (limit=50 ppm)

The Inspection Report dated 20.09.2019 as well as the Air and Water Analysis Reports are
annexed herewith as ANNEXURE 5 (COLLY).

Again, on 15/10/2019, the unit was inspected analysis report of air sample collected from

common stack attached to Boiler and TFH through APCM shows concentration of:
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i.  PM=47 mg/Nm?® (Limit=150 mg/Nm?,)
i.  SO2=32ppm (Limit=100ppm),

iii.  NOx=6.7 ppm (limit=50 ppm)

The Inspection Report dated 15.10.2019 as well as the Air Analysis Report is annexed
herewith as ANNEXURE 6 (COLLY).

Thereafter, on 16.10.2019, considering that the ESP had been installed by the unit and

thereafter, the air analysis report was within permissible limit, GPCB has again issued a

Conditional Revocation order dated 16.10.2019 to the unit. The Conditional Revocation
Order dated 16.10.2019 is annexed herewith as ANNEXURE 7.

Table showing point wise compliance

DIRECTION AS
HON’BLE NGT
DATED 21/08/2019.

PER
ORDER

COMPLIANCE STATUS DURING VISIT ON
15/10/2019

Leakages of flue gases emission are
observed in the duct line of
Thermopack Oil Heater is to be
stopped immediately.

Leakages of flue gases emission in the duct line of
Thermopack Oil Heater is found rectified and no
flue gases emission are observed during visit.

Separate sub energy meter is to be
provided for the Air Pollution Control
Measures of Boiler and Thermo Pack
Oil Heater. Log sheet for the same is
to be maintained.

Separate energy meter is provided for APCM of
boiler ant Thermo pack reading noted as: 00735.4
KWH (for TFH) and 51040.7 KWH (for Boiler).
As per record Log sheet for the same is maintained
by unit.

Record of water usage through tanker
is to be maintained.

As per record unit is maintained record for water
usage through tankers, as per record 310 KL of
water received through tanker in month of April-
19.

The quantity of daily waste water
generation is higher than the daily
water consumption. Please clarify
this discrepancy.

Unit has submitted reply for same vide letter dated
18-05- 2019 and mention that due to some fault in
flow meter this difference in w/w generation and
consumption is happen.

To carry out regular maintenance and
calibration of flow meter provided on
the final outlet / discharge line of
waste water.

Flow meter provided at final outlet shows reading
as: flow rate 19.9 M3/hr, Totalizer 216346 M3, as
per record last calibration is carried out on
22-05-2019.

Page 3 of 5




To submit following details for last
three months, production, water
consumption, waste water discharge in
to CETP and quantity of fuel utilized.

Unit has submitted details for last six months,
production, water consumption, waste water
discharge in to CETP and quantity of fuel utilized.

Pertaining to the regarding 50 %
utilization of consented fuel, submit
the details from Feb-2019.

As per available data, production, water
consumption, waste water discharge and fuel
consumption is less than 50 % of consent quantity.

To submit the progress report of
installation and commissioning of
new ESP.

Unit has installed and commissioned ESP two field
with boiler and two filed with Thermo pack and
observed in operation during visit.

Table showing results of Air Quality samples collected from Industry.

Date of Inspection Parameters
SO2 NOX PM
Permissible Values 100ppm 50ppm 150mg/Nm?
02/01/2019 363.02 35.394 439
07/02/2019 78.4 26.9 105
26/06/2019 22.98 12.1 71
20/09/2019 14.5 3 34
15/10/2019 32 6.7 47

ENVIRONMENT DAMAGE COMPENSATION CALCULATION

Now considering noncompliance EDC is calculated

Environment Compensation=P IXNXRXSXLF

Pl = Pollution Index of industries Sector

N = No of days of violation took place

R = A factor in Rs.

S = Factor for scale of operation

LF = Location factor

Period- | - 02/01/2019 to 07/02/2019

Pollution Index (PI)

80 (RED category unit)

No of days of violation(N)

From 02/01/2019 to 7/02/2019
Jan, 2019 -30 days

Feb, 2019 -7 days

Total=37 days

Page 4 of 5



javascript:__doPostBack('dgCROSS_TAB$ctl01$ctl06','')

R

Rs. 250

M

1

Location Factor

Population of Surat= 44.6 lakhs population = 4.46
million
Therefore, LF =1.25

Environment Compensation

EC =80 x37 x250x1x1.25
= Rs. 9,25,000/-

Period- 11 - 18/05/2019 to 26/06/2019

Pollution Index (PI)

80 (RED category unit)

No of days of violation(N)

From 18/05/2019 to 26/06/2019
May 2019-14 days

June 2019-26 days

Total=40 days

R Rs. 250

M 1

Location Factor Population of Surat= 44.6 lakhs population =
4.46 million

Therefore, LF =1.25

Environment Compensation

EC =80 x40 x250x1x1.25
= Rs. 1,000,000/-

Environment Compensation -
Total

Rs. 9,25,000/- + Rs. 10,00,000/- =
Rs. 19,25,000/-

SUMMARY

1) The EDC of Rs.19,25,000/- calculated as above has been imposed on the unit. The said
EDC has been received from the Industry through RTGS vide letter dated 24.10.2019.

2) Bank Guarantee of Rs. 2.5 lakh has been forfeited vide letter dated 16/10/2019.

3) Industry has been directed to submit additional Bank guarantee of Rs 5 lakhs within 7
days vide letter dated 16/10/2019. The same has been submitted by the unit.

4) As part of Environment restoration industry has installed ESP as Air Pollution Control
Equipment at cost of Rs. 44.84 Lacs. (As per invoice submitted by industry)

5) During last two inspections i.e. dated: 20/09/2019 and 15/10/2019 industry was found
under compliance. However, GPCB is vigil on this issue.
6) Thus, vide letter dated 16.10.2019, GPCB has issued revocation for further 3 months to

the Industry, with the condition to operate at 50% of consented fuel.
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— GUJARAT POLLUTION CONTROL BOARD

Sector-10-A, Gandhinager 362 010
Phone : (079) 23222425
(079) 23232152
GPCE Fax : (079) 23232156
Webaite : m.gpcbﬁ.m
NOTICE OF DIRECTION UNDER SECTION 31-A OF THE AIR (PREVENTION AND

CONTROL, OF POLLUTION) ACT-1981 (HEREINAFTER REFERDED TO AS THE =AIR
ACT") AR AMENDED FROM TIME TO TIME.

WHEREAS yow arc heving aa indsserial plant for the Dyving and printing of At Sak Cloth ot Plot No:-
433 GIDC, Padesurs. Surmi- T422 1, Tak: Chorasi, Diet: S

Authorizesion {OC & A} wadar Ow provisions of the Eavirmmemsl Actw/Rules. by its Consent Ovder Ne,
Ammﬂm&uﬂWDﬂ-Il-ﬂlihﬁmﬂMlﬂmmmh

AND WHEREAS revocacion order for 3 -thonth wae ixuiscd wnder Section 11-A of the Air {Prevention
und Control of Pollution) Act 1981, as amended from Hme o tine vide letter mo. GPCBACTA-SRT-
PH(INID-21 125404280 dated | 60272019 with the conditions stated therin.

AND WHEREAS during the mapection of your idustrial pland an 13-05-2019under Section-24 of the
ni{htmmm«mwwmmn by tlet xuthorized officers of the Boasd. i hes been

* Duct lines of Tharmopeck off bestcr heving kabages and mlssse of Bue grecs wos
rﬂmmmmmmmumdl_
Mn
» Swubmit compliance of writien revarks slong with docussestary proof withls 7 - days for
Wity ciiatmre crcler phowld mot be: re-imnplomcased

© MO, THEREFORE st Braed propoces to mvae directions wdor Section-J1 LAY of the Alr (Prevoation
tind Condrol of Pollation) Act 1981 2 umdey: -

I.  To prohdbit you froe the abova mid mamifactering ectivities amnd re-implament the carlior closurc
onder jssued,

2. Foclese the oparstion of your indostrisiplant om the above mentionedeitatill complying consented
sonditions

3. To directie comcumedaashoriy to sopsugply of electricity nd waser ti) that tisne

YOU ARE HEREBY direcued £0 reply with complain of points withia |5 days 06 reocipr of this
wotice ailing whick divsctions w propomd sbows will be dotmed 10 he prassd wishowt faviher referewce
0 Yo

For sl nm belmil of

{5
Seninr Eavircamenisd E



NO: GRCBACCA-SRT-T4{3V1D-21118/

basnodd 0t
M.
e 483, GIDC,
Snawi- M1,
Tal: (Snrnal, Dt Smrad,
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RADHIKA SYNTEX PVT.LTD Y.

PLOT NO: 433, G.1.D.C, PANDESARA, SURAT.

To Date: 27/05/2019
The Member Secretar 1D: 21125
Gujarat Pollution Control Board

Paryavaran Bhavan

Sector 10A

Gandhinagar

Sub: Replay of Notice of Direction under Section 31-A of the Air (Prevention And
Control of Pollution) Act-1981 as amended time to time.

Vide Letter No: GFCB/CCA-SRT-704 (3) /1D - 21125 /507884 dated 24/05/2019.
Respected sir,

We have received your direction under section 31-A of the Air (Prevention Aud Control of
Pollution ) Act-1981, Vide Letter No: GPCB/CCA-SRT-704 (3) /ID - 21125 /507884 dated
24/05/2019 and content were seriously noted there in.

The point wise compliance is as under.

(1) Duct line of Thermopack oil heater having leakages and release of flue gas was
observed which further resulted into fugitive emission arvound the Thermopack oil
heater and boiler area.
Comipliance: We have repaired Duct line Now, There is no leakage at Duct line of
Thermopack. So that fugitive emission is not observed around the Thermopack and Boiler
Area. Photograph Attach.

(2) Submit Compliance of written remarks along with documentary proof within 7
days for why closure order should be re-implemented.
Compliance: We have already submitted Compliance of written remarks along with
documentary proof on dated 22/05/2019. Our ESP work is almost 90% completed and 10
% work will complete within 1 Month, Photograph Attach

Considering above facts we request you not to take any hares zetion again us and obliges us.

H wy — “‘t‘! P ™
THANKING YOU, ! RECEIVEDU
For RACHIKA SYNTEX PYT. LTD. !

o 2 BHAY 9
8’(} ) L&B{— M9

26510 \\ J

Enclosed: i : ik

(1) Writing Instruction Letter éﬁ’—
(2) Photograph of ESP




RADHIKA SYNTEX PVT.LTD

PLOT NO: 433, G.1.D.C, PANDESARA, SURAT.

Duct Line Thermopack
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RADHIKA SYNTEX PVT.LTD 3/

PLOT NO: 433, G.1.D.C, PANDESARA, SURAT.

ESP
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Name and Address of | M/s. Radhika Syntex (GPCBID-21125)

the Unit Plot no. 433, GIDC Estate - Pandesara, Ta- Charyasi,
Dist- Surat

Date & Time of visit | 26-06-2019 at 14.00 brs

Visited by J- M. Chaudhary (D.EE) M/s. B.C. Mehta (A.P.E)

Parson Contacted Mr. Vijay Agarwal- Diractor

Reference H.0. letter No. 508033 dated 27-5-2019 and Notice of Direction issued
u/s 31-A of the Air Act-1981 vide order No. GPCB/CCASRT-704(3)/1D-
21125/507884 dt 24-5-2019.

Relevant Information { Unit is visited along with Ms. B. C, Mehta {APE) in connection with H.0.

letter No. 508033 daged 27-5-2019 and Motice of Direction issued ufs
31-A of the Air Act-1981 vide order Na. GPCB/CCASRT-704(3)/1D-
211257507884 dt. 24-5-2019 for the reason stated therein

Unit is engaged In production of Dyeing & Printing of Art Silk Cloth -
70,000 Meter/Day and Dyeing of Art Silk Cloth -1,00,000 Meter/Day and
obtained CCA for same, valid up to 28-11-2019. During visit production
plant is found in operaton. Unit has provided 04 nos of stenters (having
4-+4-+4+3 chambers) and during visit 2 stenters ( 7-chambers) are found
in operation.

Source of water supply is from SMC & flow meter reading noted is-
37157.22 M3. Unit has stopped procuring raw water through tankers.
UInit is member of CETP-PIL, Pandesara. Generated waste water from
process Is given primary treatment and finally discharged in to u/g
drainage of CETP-PIL for further treatment. Unit I3 also reusing part of
waste water in water scrubber provided with bailer & TFH. One waste
water sample is collected from final outlet of ETP. being discharged In to
CETP drainage. Flow meter provided at outhet shows reading as: flow
rate-19.2 M3 /hr, Totalizer- 544470.5 M3 {calibrated on 22-5-19).

Unit has provided one steam Boiler (cap. 8 TPH) and one TFH (cap.
1500 U) having common stack Unit has provided MCS, Bag Fllter
followed by wet scrubber attached with Boiler and MCS followed by
Teema Cyclone attached with TFH as APCM. Unit has installed ESP
(having total 4 fields e. g. 2- fields for Boiler & 2- flalds for TFH} and its
duct line connection work is found ln progress but during visit it Is
obstructed due to heavy rain. Manometers provided at bag filter &
pressure difference noted as : 100 mm (for Boller). Separate energy
meter is provided for APCM & reading noted as: 254.2 KWH (for TFH)
and 49960.8 KWH {for Bolter]. Unit has installed CEMS at common stack
and readlng noted as: PM - 99 mg/NM3. During visit Boller, TFH as well
as provided APCM are found in operatdon. Use of imported coal as fuel is
going on and auto fuel feeding system is provided. No any types of fuel is
observed within Boiler house area. One Mue gas stack sample is
collected from common stack attached to boller & TFH through APCM,

Leakages In the duct line of TFH observed during previous visit are
found rectified and no leakages or fugitlve emission around TFH /Boiler




area ks observed daring visit.

As datz acqqulred from the unit, production, water consumption, w/w
discharge, fuel consamption is less than 50 9% of consented quantity.

Written instructions isswed during visik. Reply furnished by unit slong
with copy of water supply bilks of SMC [showing water consumption) ks
uploaded in pdf.

Sdf - J{"’y

M/s. B.C. Mehta J. M. Chaudhary
(APE) (D.E.E)
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——— Gujarat Pollution Control Board

Rogionsl Offiee-SURAT 150-9001 & 150-14001 Certified
319, Balgium Square, Typical First Fleor, Silver plazs complex,Opp. Linear Bus Stand,
Ring Rosd, Surst- 395003 Phone: (0261} 2442696, Fax: (0261)2429733

Wobaite: WWW ppoh gov.in KGN webmite

NO.GPCR/ROVSURAT —LAB-59/ 150 /2019 Date: 255107201
ANALYSIS REFORT

Sector Namse: Radhilcs Syntex (GPCB [D-:21125)
PLOT 433, GIDC, PANDESARA, SURAT - 334221

Lab i¥Sample (D 36756/26114%
Dats of Inspection and Thaee: 2506/2019, (1425 to 1455)
MMmemmmﬂuﬂwtmwm—

Foed: imported coal
APCM: MCS, Teoma cyclons, Bag Filer, Watar Scrubber

Sampls Ne: 161

Sr.Ne i Parameter Nume Unit Results
I { - PM-Stack MG/NM3 1.0
2 22 - SO2-Stack PPM 2N
3 40 - NOX-Stack PFM 12.1

Dr Avnesh Sharma
{Regional Head Laboratory, Surat)



ANALYSIS REPORT FOR Gujarat Pollntion Control Board, Serst

=

WATER / WASTE WATER SAMPLE 138, Belginm Square
i i = i . . e _ Typlcal 15t Floor,Opp. Limear B Stand
el e i aalcn . HAE _ Ring Read, SURAT

Yorn I Texifla processing bemiving asy sSiusntiemistion pimeniting Tebe:(W261) 24426%

v : 36752

proostses ingluling binsching, dysing, printing and calouring / LAR

TEST REFORT

| Tast Rapost No. : M52

1. Nasnwr of the Castomer
3. Addren

3. Naiwrr of Sample

4. Sample Collocted By

S Qmanitity of Swaplc Received

6. Cede No. of the Sampl:

T. Date & Time of Collecdon & Tusearding

Dade: 164772019 |

: Radhiks Synter - 21125

t 433, ,PLOT 433, GIDC,PANDESARA
SURAT-3%4221, Talwka : Chorasi, Dlstrict : Surat, GIDC : Pandesars

t REP-Represcubutive/Grals, (Insp Type : NOT-After Notiee of DIR)

: LM.Chawdhary DEE

* 5 He
+ 251348

t 266/ T019 , (1418 to 1410) & 28/062014

B. Date of Start & Cosspletion of Analysh t IRAEINY & 18T

9. Sampling Folnt : From fins sutict ofETP -

1%, Flow Detalls (Remarks) : ye

11. Mode of Disposal ¢ In to CETP- PIL for further trestment

1. Ulisnnds Receiving Bady : CETF OF PANDESARA

13, Tesuperature ou Collection : ¥ & pH Ranpe om pH Strig :7-8 on pH sirip

14. Carbepys Now for : SUR-IMIQM & Colyr & Appearnace :Brownish

15. Water Comsomption & W.W.G (KLPD) r [md 11250008, Dom :15.000 & Lod ;1858.080 , Dom :15.004

5 Parassins Lt Test Wathad Range of Testing Rasuk
1 | Teamparsiune Contigeade |15 3025 (Paut = B} = 1984{Roalfrmad 2006} Amblant o - 80 0 . )
2|pH pHUnks  [4500 H+ B APHA Swrcord Melhods 22nd eh2012 [1-14 pHvilug As | B8
3|Colowr PCo5c | 2120 B APHA Standend Mathods 2nd edi, 2012 2-%0 Hogn AV-50{ . N
4 | Total Cissclvec Solids mgA Gravimairic mathod. (2540 C APHA Biandard Mathoe | 10— 200000 mgl, e
5 | Susponded Sl mpd Gitarvimatnic method. (2540 D APHA Busndand bethod | 2 - 10000 mgil. L
A | Chioride i Arganiomeinic meghod. (4500 CI? B APHA Stndasrd b| 1 - 50000 mgt 405
T [ Sulphola Ml APHAIZnd el 500 S04 E 2-40moA L1
8 (Chamdeal Oorygen Dernand mgA APHA (Z2nd Edition) 5220 B Opan Reflux Mathad-2 | 5.0- SC000 mol e
1|04 & Grexsa mpd Liquid — Liquhd Partition Gravimetric mathod., (5520 B | D1 — 1000 mgA BDL
1qmm mgd 4 Aumir Anlipyrens malhod without Chionodonm. Exies | 0.1 - 50 mgh L))
11]B.0D ) Dy 2700} pl 3 — Dey BOD el {5 3025 (Past 44) 1963 Reafirme | 06-50000 mgA »

Labormiory Remarks : Approved By:248-1.0_248 Dt.: 10072019

Fiedd Observation :

samire oollectad ns par ks 1 026

Meoke: ;

1.* - Thisss paramerinry. e NOT Goversd urnder she scops of NABL.
2. The reaults rbder only o the teeted comples ind applcable parameters. Endorsement of prodUcts i nethar infemad nor implied.
3. Samplas will be dastreyed after 10 deys fram tha date of saus of bl report unlaess othanuise spacified.
4. This report I not to b mproduced wholly or In part or ussd In atry adveriising mada withoul e permission of e Boand in writing.
5 Tha Board la not respongdle for the aulheticly for tha samples not collacied by the Board's ollcials.

6. Total Rablity of our lahorsiony 6 Reilend I She involond amount. Any dispule arising cut of this report is subject 1o

Gujerst Juriadiction only.

7. Pormissible Limits. oa pir Schacila V1 of ERA Pulas, 1588 as smmended by Second and Thind smmendment 1993 for EMusats
B. Phyaicochamical and microbiologicel parsmaters, Ste Methode for Wister and Waste Waler- 22nd Editon by APHA,
0. Bty Wt (for doadcily) 458582 Pan-3-2004 : Reafirmad 2007




Annexuae 4

GUJARAT POLLUTION CONTROL BOARD ™
PARYAVARAN BHAVAN
Secior-10-A, Gandhinagar 382 010
Phone : (079) 23222425
(079) 23232152
Fax : (079) 23232158
Website : www.gpcb.gov.in

BY READ
REVOCATION OF CLOSURE ORDER ISSUED UNBER SECTION 31.A OF THE AW

(MAEYENTION AND CONTROL OF POLLUTHON) ACT-1981.

mﬂu“uwﬂﬂmh_ﬁmrﬂﬂmnmun{mﬁlm"
mm-4nﬁlr.mmmzzl.mnmum5m+

MWWMMHIMCMMMMMCWW
-unmrcc&mmmepmmmarummmmwm
Conesnt Order No. AWK-§0674, valid upio 28/11/2019 for the manufacture of dyekg & prinsing of
at sik cloth subject (o the conditions memicned therein

AND WHEREAS closure osder was Issued undet Section 3-A of the Air (Preveniion and Cantrol of
Pollution] Act. 191, = amended from Ume to time vide lemer No. GPCRCCA-SRT-7840M0-
21125499014 dancal 309172019,

AND WHEREAS revocation oeder for three month issteed under Section 31-A of the Air (Frevenlion
and Comtrnl of Polusion) Act. 1991, &3 amended foe e 10 time vide letter No, GPCR/ CCA-
BRT-704031D-21 125404888 duted 1602720)9.

AHDW““M#}WMMMH‘N&&H“W#&&
Al Act by the ssthorized officer of thy Boand, and observed dha:

1. Dwring visit production plast is found in operstion.

a mmmhmhmmw-dmﬂlyWhmw
drainage of CETP-PIL for furthar yreatment. Unit is also rousing pan of wiske wamy in water
sarubber provided with boller & TFH.

3. Unit has peovided ome sieam Beller (cap. B TPH) and ome TFH (omp. 1500 U} having common
sack. Unit hes provided MCS. Bag Filter followed bry wet scrublsr atiached with Boiler and
MCS followed by Farow Cyclone srtached with TFH as APCM, Unit has installed ES# (having
10t 4 Sields ¢, g 2- fekds for Rokler £ 1- fiekds Sor TFH) mnd i doot lias coanertion work i
foumd i progees bt during visk 71 is chaamcted due 1o vy rain T

4. Dwing visit Boiler, TFH m well a8 provided APCM arc found in oparstion. Use of issporiod conl
s fugh s going en o] meiy i) Geding sysem is provided. No amy types of fuel is ohserved
withia Bolicy house s,

5. Leakagos im the dict of TFH obeerved during previom visit are found rectified and no
leakages or fugitive aroad TFH Boller area is observed.

& Ay per diin from the unil production. weter consumplion. ww generation. fuel
mhmhﬂh#mm.

Under the cieenmstasioon. [, Sushi) Vgl Samior Exvisoamental Engimser, Cujsrat Polltion Comrol
Board revoke the cllbure onder fov hree mench from the date of iswne vids loner No GPCB/CCA-SRT-
T4 3MD-21 zismum 0012019 of this order with Ellowing condisons,

1) You sivictly comply wikh condition of CCA issued by Baxrd,

) Byfler & TFH shall be opwated with 50 % of consemied fuel Wl ESP is instaliod and

g andt subemk pecowds with dorumcntary proof.

&Q

y _
Gujarat Green Gujarat >
& Clean I.j 14001 - 2004 Conitves Grgeniseiion



3 You shall provide FSP and submit details with documentany proof of pregress for up gredaton of

APCM.

NLE GPCBCCA-SRT- 704402 125
lszyed 10;

M. ikn Syniex.
P - 433, GIDC.

Suran- 39423, Tal: Chorasi, Dist; Surak.

COPY TO: -
). The Exccutive Engiucer. (0 & M3,
DG.V.CL.,

Udhna-Nevseri Rd.. Opp. Batiidoy & Co.,
m hm"i'i.li#"‘.li" llll IAL RN LINNTT [T Y

2 Thw Mannger,

For and on behaif of
Gujarat Pollution Coatrol

{ )
Sesior Eovirnomenisl Eaginerr
dated :

«wWith a request to continue the supply of eleciricity

with immadine cffect for three month from the
date of issue of this order of M's. Radhika Syntex
Py No- 431 GIDC, Pandesara. Swurut- 3949221,
Ta: Chomsl [Mst; Surai ped Intoaie W us
accordingly.

SMC Offier, Mugalanra, SUrat. ... . o With 2 request 1o continge the supply of Waler with

. M. CETP of Pandesars Infrastpucturs Lid.
Plot Mo - 46, Vadod:- 395023,

Q'\?
{lr
ol
Capy Ta: \G
Py
N T mﬁ.‘ Nicer,
Hution Conapgy Bowrd,
33 S, Typial It Floge
t Llna:m Bu Slml. Ring It::d.
éd' .................................................
o

.........................

immediate elfect fior three menth fiom the date of
issue of this order of M/s. Radhika Syntex. Plot
No:- 433, GIDC. Pandesara, Surat. 394221, Tal:
Chorssi. DIst: S and  imiimpte 0 us

eccordingly,

For and as el of
Gujiras FoBution Conivol Beard,

{ o)
Sexior Envireamratal

lear opimin® g ™
specticn, lnmmmﬁmﬂm:ﬂ
reRMding inaalltion & commir, 0.0 i

& opersilon of ESp. forerity



Inspection Report
Name and Address of the Unit M/s. Radhika Syntex Pvt. Ltd. (GPCB ID 21125)
Plot . 433, GIDEC, Pandesara Ta- Choryasl, Dist- Surat
Date & Time of vislt 20-09-2019 at 15.40 hrs
Visited by D. M, Rathod {B.E.E.}
N. K. Vanand {5.5.A.)
Person Contacted Shri Vijay Agrawa (Dlrector)
Reference Hon'ble NGT Original Application No. 969/2018 order dated
21-8-2019.
Direction as per Hon'ble NGT order | Compliance states during visit.
dated 21-08-2019

l.Leakages of flue gases emission
are chservad in the duct line of
thermopack Ol Heater & to be
stopped inmediataly.

2.5eparate sub energy metar i to be
pravided for the Air Pollution
Control Measures of Beller and
Thermo Pack OW Heater. Log shect
for the same is to be maintained.

3.Record of water usage through
tanker is to be maintained.

4.The quantity of daily wasts water
generation Is higher than the daily
water consumption. Please clarlfy
this discrepancy.

5.To carry out regular maintenance
and calibration of flow meter
provided ona the final owtlet /
discharge fine of waste water.

&.To submit Following details for last
three months, production, water
consumgion, waste water
discharge in to CETP and quantity
of fuel utilized,

7.Pertalning to the regarding 50 %
utiization of consented fuel,
submit the details from Feb-2019.

8.To submit the progress report of
installation and cornmissioning of
new ESP.

1. Leakages of flue gases emission in the duct line of
thermopack il Heater is found rectified and no flue gasas
ernlssion are observed during visit,

2. Separate energy meter is provided for APCM of boiler ant
Thermao pack reading noted as: 00635.4 KWH (far TFH) and
50918.2 KWH {(for Boiler), As per record Log sheet for the
same is maintalned by unit,

3. As per record unlt is malntained record for water usage
through tankers, as per record 310 XL of water received
through tanker In month af April-19.

4. Unht has submitted reply for same vide letter dated 18-05-
1019 and mention that due to some fault in flow meter this
difference In w/w generation and consumptlan is happen,

5.Flow meter provided at final outlet shows reading as: flow
rate 24.B M3/hr, Totalizer 00214181 M3, 3% per record
calibration is carried out on 22-05-2019.

6.Unit has submitted details for last six months, productian,
water consumpltion, waste water dischargs in to CETP and
quantity of fise] utillzed,

7. A per available data, production, water conswmption,
waste water discharge and fuel consumption is kess than 50
% of consent quantity.

8. Unit has installed and commissioned ESP two field with
boiler and two filed with Thermo pack and observed in
operation during visit,

Other Relevant Information

Unit Is engaged in production of Dyeing & Printing of Art Silk
Clath — 70,000 Meter/Day and Dyeing of Art Silk Clath -
1,00,000 Meter/Day, CCA valid up to 28-11-2018. During visit




production plant is found in operation. Unit has provided 04
nos of stenters with total 15 chambers and durlng wisit 2
stenters are found in operation.

Source of water supply Is from SMC. Unit s member of CETP-
PiL, Pandesara with book kiad quantity 1050 KLfday.
Generated waste water from process |5 treated into provided
primary ETP and discharged in to u/g drainage of CETP-PIL for
further treatment and final disposat. Unit is also reusing part
of waste water in water scrubber provided with boiler. Dne
waste water sample s collected from final outlet of industry:
details are as per data sheet,

Unit has provided one steam Bailer (capacity 8 TPH) and one
TFH {capacity 1500 U) having cammon stack. Unit has provided
MCS, E5P [two field) followed by wet scrubber attached with
Boiler and MCS followed by ESP [two field) attached with TFH
as APCM. Unit has recently Installed ESP and observed in
operation. Separate energy meter is provided for APCM &
reading noted as: §D635.4 KWH (for TFH) and 50918.2 KWH
{for Boiler). Log sheet for the same is maintained by unit. Unit
has instailed CEMS at comman stack and reading noted as: PM
= 16.3 mg/NM3. During visit Boiler, TFH and provided all APCM
are found In operation. Use of imporied coal as fuel is going an
and auta fuel feeding system is provided. No arw types of fuel
is observed within Boiler house area, One flue gas stack
sample is collected from comman stack attached to boiler &
TFH through APCM. No leakages or fugltive emission sround
TFH / Boiler is phserved during visit.

Unit has zlso submitted details of production, fuel
consumgption, water consumption and waste water discharge
in to CETP for last six months is uploaded in PDF,

1o
M. K. Vanahd
SSA

~do
D. M. Rathod
DEE




—— _ Gujarat Pollution Control Board

Rogleanl Office-SURAT IS0-9901 & ISO-14001 Cartified

334, Balghan Squarn, Typical First Floor, Sitver plars conmglen. Opp. Lincar Bus Stand,
Ring Rowd, Suzat. 395003 Phooe: (0261) 2442696, Pax: (0261)2429733

Webelte: WWWanch aovin XGN website : hitp.//gncioon guimat gov.in

NO.GPCB/RO/SURAT -LAB-8% Y5571 2019 Date: |7 OCT 2019

ANALYSIS REPORT

Sactor Name: Radbika Syntex (GPCB 1D-:21125)
PLOT 433, OIDC, PANDESARA, SURAT — 34221

Lab ID/Samphe ID: 37414/267068
Date of Inspection and Time: 20/09/2019, (1600 to 1630}
.Sampling Poiat: From common stack attached to Boiler & TFH through APCM ~

Fuel: Imported coal
APCM: MDC, ESF, Toama & WS
Sample No: 277
Sr.No | Parameter Name Uait Results
| | - PM-Stack MG/NM3 340
2 22 - SO2-Stack PPM 14.5
3 40 - NOX-Stack PPM 3.0

_—y, -
Dr Avanesh Sharma
(Regional Head Laboratory, Surat)




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Yorn ! Texille processing rnwolving sy sliusntiemission gensrating
proceseas Including bleaching, dyving, prinking smd colouring / LA

vward : 37416

Gujirst Pollutien Contrel Board, Surat
338, Belgium Square

Typleal 15t Flaar,Opp. Linear Bus Stand
Ring Resd, SURAT

Taler{#261) LML

| TastReport Mo : 37495

1. Name of the Customusr
1, Addresy

3. Naturz of Sample

4. Sample Collected By

5. Quantity of Sample Recelved

6. Code Na, of the Sample

7. Date & Tine of Coliection & Inwarding

¢ Rndhiirs Symter - 21128

: 433, ,PLOT 433,GIDC PANDESARA
SURAT-394211, Taluka : Chorash, District : Sarat, GIDC : Pandesars

: REP-Represeatative/Grab, (Tusp Type : REV-On/For Revocation)

¢ .M. Rathad DEE

1 S5Lit

1 267067

: 2092019, (1545 to 1545) & 23/09/2019

Date: 00102019 |

. Date of Start & Completion of Analysh : 23S & IV 1Y

9. Sampling Peint : From final sutlct of industry ~

18, Flror Dotalls (Remarks) : Yes

11, Mode of Dispoaal ¢ Into CETP- PIL., pandetara for friber treatinent

12, Uktimate Receiving Bedy : CETP OF PANDESARA

13. Temporature sa Collecthon : 334 pH Ranpe on pH Strip :7 te 8 ea pH Sirip

14. Carbuys Nos for : SUR4SAHSS1 & Calor & Appcarance :Reddish

15, Water Commamption & W.W.G (KLPD) ! Ind ;1250.080 , Domn 15,800 & Ind :1080.808 , Dem 115000

8r Povessalar it Toat Mesihod Range of Tesling Resuh
1| Tamporshus Contigrads | {S: 300 (Part — B} — 1084{Reallinmud 2006} Ambient o - B 0C »n
2[pH pHUnis 14500 H+ B APHA Starutard Mothods 22nd ol 2012 |1- 14 pH velve As of| 7.4
3| Colowr PtEoSe.  |2920 B APHA Standand Methods 22nd ech. 2012 {2+ to 00 Hazen & 1-50| 45
4 | Todal Disschvad Solids mg Grevimatric method, (2640 & AFHA Stsndard hathor 10 — 200000 mg, 17
5 | Suspeancied Solde el Gravimetric mathod. (2540 D APHA Stanbard Metho: 2~ 10000 mgA &b
B | Chiuirin mph Arganiomelric mathod. (4500 CT7 B APHA Standand # 1 - 50000 mgA 0%
7 [Sulphate mol  |APHAIZNd adil500 504 E 2-40mgn =
B|Chomical Qwygen Domand e APHA (Z2nd Ediion)- 5220 B Open Reflux Method-2| 5.0 50000 mgh “#A
(04 & Gream i Liquid - Liquid Parttich Gravimetric method. (E520 B |01 - 1000 mgd T
10 Prssnolic. Compown©ds [ ] 4 Aming Ardipyrens meshad withowt Chicrolonm Exins | 0.1 = 50 mgh e
11/8.0.0 (3 Dwys 770C) Mot [3— Day BOO wat. (%5 X025 (Purt 44) 1993 Roofmha: D5-50000 mgl n
Laborpsory Remerks : Approved By:2744eb_Y74 Of.: 08H 2010 Ao L & s

Field Olzarvtion ;

samiph 4 collactad ax par 326 mathod

Mo :

1.- -mmmmwmumduﬂ_

2. Tha rasults. refor only 10 ha asied somples snd

:!,Sampuuwﬂbedasnuyodlnlrmdawmudmeurhmmmmunmmmauw,

port or used in sy advertising madia without this pemission of the Basrd in writing.
ammummhhmhmmmmwumm
6. Tokal Rabily of ooy behonsiory b Emiled 9 She invoload amount, Arvy dEputs erising out of this rapon I subject In

4. Thic rapert |s ot in ba reproduced wholly or in

Gujawat Juriadicion only.

Applicable parraters. EMHMMHWMWWW.

T.PmlhiwcanwaﬂEPﬁRM1m"mndadmr$mﬂwnkd|mmundnm1mmrahm

4. Fhyslcochamical and microbiclogicsl paramaters, Std Mathods for

9. Blosessy Wt {lor kxicity) 458582 Part-2:2001; Realimed 2007,

Waler and Weste Water- 22nd Edition by APHA,

28H02e19




Inspection Report

Marne and Address of the Unit M/s. Radhika Syntex Pvt. Ltd. {GPCR 1D 21125)

Plot no. 433, GIDC, Pandesara Ta- Choryasi, Dist- Surat
Date & Time of visit 15-10-2019 at 89:45 hrs
Visited by D. M. Rathod [D.E.E.)

L V. Bramhhatt {5.5.4.)
Person Contacted Shri Vijay Agrawsl {Director)
Reference HO Reference.
Direction as per Hon'ble NGT order | Compliance states du ring wisit,
dated 21-0B-2019

1.Leakages of flue gases emission ara
observed in the duct line of
thermopack Oil Heater Is to be
stopped immediatehy.

2.5eparate sub energy meter Is te be
provided for the Alr Pollution
Control Measures of Boiler and
Therme Pack Oil Heater. Log sheet
for the same is to he maintained.

3.Record of water usage through
tanker Is to be maintalned.

4.The guantity of daily waste water
generation is higher than the daity
water cansumption. Please clarlfy
this discrepancy.

5.To carry out regular maintenance
and calibration of flow meter
provided on the final outlet /
discharge line of waste water.

6.To subwmnit following details for last
three months, production, water
consumption, waste whater
discharge in to CETP and guantity
of fuel utilized.

7.Pertaining to the regarding 50 %
utilization of consented fuel,
submilt the details from Feb-2019.

8.Ta submit the progress report of
installation and commissioning of
new ESP.

1. Leakages of flue gases emisslon in the duct line of
thermopack Gil Heater is found rectified and no flue gases
emission are observed durirg visit.

- Separate energy meter is provided for APCM of boller ant
Thermo pack reading nated as: 00735.4 KWH {for TFH) and
51040.7 KWH {for Boiler). As per record Log sheet for the
same is maintalned by unit.

3. As per record ¢nit is maintalned record for water usage
through tankers, as per record 310 KL of water received
through tanker in month of April-19.

. Unit has submitted reply for same vide Jetter dated 18-05-
2012 and mentlon that due ta some fault in flow meter this
difference In w/w generatlon and consumition is happen.

5.Flow meter provided at final outlet shaws reading as: flow
rate 19.2 M3/hr, Totalizer 216346 M3, as per record last
calibration is carried out on 22-05-2019,

b.Unit has submitted details for last six months, production,
water consumption, waste water discharge in to CETP and
quantity of fuel utllized,

7. As per avallable data, production, water consumption, waste
water discharge and fuel consumption is less than 50 % of
conzent quantity.

8. Unit hasinstalled and commissioned ESP twa field with boiler
and two filed with Thermo pack and observed in operation
during visit.

Other Relevant information

Unit is engaged in production of Dyeing & Printing of Art Silk
Cloth — 70,000 Meter/Day and Dyeing of Art Silk Cloth -
102,000 Meter/Day, CCA valld up to 28-11-2019. During visit




production planit {s found in pperation. Unit has provided 04
nos of stenters with total 15 chambers and during visit 3
stenters are found in operation,

Source of water supply is from SMC. Unit is member of CETP-
PIL, Pandesara with book load quantity 1050 KL/day. Generated
waste water from process is treated into provided primary ETP
and discharged in te u/g drainage of CETP-PIL for further
treatment and final disposal. Unit is alsa reusing part of waste
water in water scrubber provided with boiler. Dne waste water
sample is collected from final outlet of industry; details are as
per data sheet,

Unit has pravided one steam Boiler {capacity 8 TPH) and one
TFH {capacity 1500 U} having common stack. Unit has provided
MCS, ESP {twe field) foliowed by wet scrubber attached with
Boiler and MLS, TCS followed by ESP {two field) attached with
TFH as APCM. Unit has recently instalied ESP and observed in
operation. Separate energy meter is provided for APCM &
reading noted as: 00735.4 KWH {for TFH) and 51040.7 XWH (for
Boller). Log sheet for the same is maintained by unit. During
visit Boiler, TFH and provided all APCM are found in operation,
Use of imported coal as fuel is going on and auto fuel feeding
system is provided. No any other types of fuel like petcoke Is
observed at unit Boiler hause area. One flue gas stack sample is
collected from common stack attached to boiler & TFH through
APCM, No leakages or fugltive emission arpund TFH / Boiler is
chserved during visit.

-dy
L V. Brambhatt
55A

-do
D. M. Rathed
DEE




138, Belgimm Square
phenl 15t Floor, Opp. Lisear Bus Stand

: ANALYSIS REPORT FOR AIR Gujarat Pelintion Contrel Baard
f— TYPE : Stack-Fime Gas Sarst

Ring Read, SURAT
snchuding bleaching, dyeing, printiag and colouring / LAB Tele:(0241) 2442696
roerd-- 84S
). Nasue & : Raslhiles Syntex - F1125
1. Address of the Unk : 433, ,PLOT 433,CTDC,FANDESARA
SURAT - 394121, Taluka ;: Chorasl, District : Surar, G : Pandesara
3, Nature of Sample : REM-Represesative/Grab , (Insp Type : OTH-OthersTigher Authocity)
4. Sasuple Collectad By : D, M. Rathad,DEE
5. Date & Time of Collection & Receipt : LE102019, (108 to 1034)
6. Date of Start & Completipn of Anslvals  IGIWA19 & 1é1W2a1Y
7. Sampling Puint + Comman stack attsched to Beler & Thermopek thrawgh APCM ~
8. Foel : Imported Coul
9. AFCM : Mes,Bag Filter, Water Scrubber ESP
1. Thimible & Welght (xw) : NL/14T4
11. Temsptrwinne su Collection : Blmk) & Velume-Absord Meodla : 108 mi for SO2 & 25 mi far NOx
1. Yolume-Gas Pusaed ¢ 3LAL(NRor PM.S8.24L(N) fer 502, & 1428 wl for NOx
13- Parumelers : 3 & Oper Tie(Mis) : M
2 Parsmeter Unkt Tast Mathod Range of Tasting | Result
1‘&]“ [ ) 15 11255 (Part ~ 1], 1955 {Aualfirmed 16668} 1 — BODD mgNMG 4.0
Wm PAM I18: 11255 {Part = 2}, 1985 (Raolfirmed 2000) |5 — S00 mgN3 E-1 0
| 3HOX-Buck PPU 15:11255Port=7), 2005 k5 - 500 mgMM3 TS

: 27 : EETR
Approved Bry Z74-tah_274 Dt 1THV201D A ______F.,:._J:-_w-_-::: |
Dr. A H Sharma, Lab Haad

H A 2612019




BY RPAD
REVOCATION OF CLOSURE ORDER ISSUED UNDER SECTION 31-A OF THE Air
{(PREVENTION AND CONTROL OF POLLUTION} ACT-1981.

WHEREAS you are having an industrial plant for manufacturing of dyeing & printing of an silk cloth
ot Na:- 433, GIDC, Pandesara, Surat- 39422, Tal: Chorasi. Dist: Surat..

AND WHEREAS the Gujaret Pollution Control Board has granted you Consolidated Consent
and Authorization (CC & A) under the provisions of the Environmental Acts/Rules by its
Consent Order No. AWH-68674, valid upto 28711:2019 for the manulacture of dyeing & printing of
art silk cloth subject to the conditions mentioned therein

AND WHEREAS closure order was issued under Section 31-A of the Air {Prevention und Control of
Poliution) Act 1981, as amended from time to time vide letter No. GPCB/CCA-SRT-HM(3YID-
211254493014 datad 300172019,

AND WHEREAS revocation order for three month issued under Section 31—A‘uf the Air (Prevention
and Cowtrol of Pollution) Act. 198), as amended from time to time vide lewer No. GPCB/ CCA-
SRT-704( V121 125/494888 dated 16/02/2019.

AND WHEREAS revocation order for three month issued under Section 31-A of the Air { Prevention
and Control of Pollution) Act. 1921, as amended from time to time vide letter No. GPCB/ CCA-
SRT-704(3V1D-21 125/515592 dated 01/0872019.

AND WHEREAS, during the Inspection of your industrial plant on 20409/2019 under Section-24 of the
Ajr At by tiwe authorized officer of the Board, and observed that:

1. Dunng visit production plant is found in operation.

2. Leakages of flue gases emission in the duct line of thermopack Oil Heater is found rectified and
no flue gases emission are observed during visit.

3. Scparate energy meter is provided for APCM of boiler ant Thermo pack reading noted as:
00635.4 KWH (for TFH) and 5093 8.2 KWEHI (for Boiler). As per record Log shevt for the same is
maimtained by unit

4. As per record unit is muintained record for water usage through tankers, as per record 310 KL of
water received through tanker in month of April-19.

$. Unit has submitted reply for same vide leder dated 18-05-201% and mention that due to soms
faultin flow meter this difference in wiw generation and consumption is happen.

6. Flow meter provided at final outlet shows reading as: flow rate 24.8 M3/hr, Toaltzer 00214181
M3, as per recend calibration is carried out on 22-05-2019,

7. Unit has submined details for last six months, production, watet consumgtion, waste water
discharge in to CETP and quaniity of ivel utilized.

8. As per available data, production, waler consumption, wasle waler discharge ard  fuel
consumption is kess than 50 % of consent quantity.

9.  Unit has installed and commissioned ESP two field with boiler and two filed with Thermeo pack
and observed m operation during visit.



i, During visit sample was collected from common stack attached to Beiler & TFH shiows
$0. = 381 ppm {limit 100ppm). PM 34 mgNM? (limit-150 mg/Nm™, NOx= 5.6 ppm
(limit=30ppmy. which are within permissible limit,

Linder the circumat:;mcs. I, Sushil Vepda, Senior Fovironmental Engineer. Gujarat Pollution Control
Board revoke the closure order for three month From the date of issue vide letter No GPCB/CUA-SRY-
FOHIVID-21125:493014 dated 30401:2019 which was earlier revoked on  16/02/2019 and
0108/ 2019 now revoked with fotlowing conditions of this order with following conditions.

11 ¥oa shall <trictly compls with condition of CUA issued by Board.

2) Boiler & TFII shall be operated with 50% consented fulznd submil reconds with decumentary

proof,
For aud on behalf of
Gujarat Pollwtlon Control Board,
(Sughi a)
Senior Enviroomeninl Efglacer
NCE GPCB CCA-SRT-T04EYID2025 672 YU o dated : | § [ 1o | r9
Lasirgdd o )
M, Radhika Syntes.
Plow Nu:- 433, GIDC,
Pandesara. Surad- 39422 | Tal: Chorasi, Dist: Sural-
COPY Tk -
1. The Executive Engineer, (0 & M),
n.G.Y.C.L..
Udhna-Navsari Rd., Opp. Barliboy & Cu,,
Dist. SurBl ...ttt e e With a request ux continue the suppiy of electricing

wilh nmediate ¢ffect lor three months from the
date of issue of this order of M/s. Radhika Synex.
Pict Mo:- 433, GIDC, Pandesara, Surat- 394221,
Tal: Chorasi. Dist: Sural and intmate 10 us
accordingh.,

2. The Mapager,

SMC Office, Mugalivara, Surat................With a request o continue the supply of Waler with
immeadiate elTect for three months from the date
of issue of this order of M‘s. Radhika Syntex. Pl
MNo:- 433, GIDC. Pamndesara, Surat- 394221, tal:
Chorasi. Dhist; Surar.. amd  intimate to  us
accordingly.

X ns, CETP of Pandesara Infrastruciyre Lid.
PloL Neo:- 46, Vadod:- 395023,
Tal- Chorsi, INsk-Surat_. .. ... o information

Scaior Environmenial Engineer



Copy To:
1) The Regional Officer,
Gujarat Pollution Control Board,
338, Relginm Squae, Typical 13t Floor,

Opp. lmw&ﬁmmﬂmd.
Surat... -

o\ &

ko

wayou are directed to visit and submit report of

1o with your chear opinion considering the purpose of
inspection. [n this case you are also directed verify
regading .=+ operation of ESP.

sf



